FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ZORYA MASHPROEKT INDIA

PRIVATE LIMITED
1. | Name of Corporate Person Zorya Mashproekt India Private Limited
2. | Date of incorporation of Corporate Person 12" August, 2022

3. | Authority under which Corporate Person is | Registrar of Companies, Delhi
incorporated /registered
4. | Corporate Identity Number—TimitedTiability | U34300DL2022PTC403135

Hdentity Number-of Corporate Person

S. | Address of the registered office and principal | IV-23/146 Lajpat Nagar IV, South Delhi,
office (if any) of Corporate Person Delhi 110024, India.

6. | Liquidation Commencement Date of Corporate | 02" September, 2026
Person

7. | Name, address, email address, telephone number | Ms. Nayana Premji Savala

and the registration number of the Liquidator Address: 1/101-A, Vishal Sushil CHS,
' Nariman Road, Vile Parle East, Mumbai
400057, Maharashtra, India

Email: nalinisavala@gmail.com

Tel.: 9082605500

[P Registration No: IBBI/IPA-003/IP-
NO00051/2017-18/10491

AFA Expires on 31/12/2027

8. Last date for submission of claims 02" October, 2026

Notice is hereby given that the Zorya Mashproekt India Private Limited has commenced voluntary liquidation
on 02" September, 2026.

The stakeholders of Zorya Mashproekt India Private Limited are hereby called upon to submit a proof of their
claims, on or before 02" October, 2026, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of the Liquidator:

Nayana Premji Savala
Liquidator

BB REG NO.
|BBI/IPA-003
|P-NO0051
2017-18/10491

Date: 03" September, 2026
Place: Mumbai
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Delhi Government unveils multi-tier

strategy to tackle winter air pollution

Abhishek Byahut
__TOP STORY NEWS _
New Delhi: The Delhi
government on Thursday
announced a multi-tier en-
forcement strategy to com-
bat air pollution during the
upcoming winter season,
with round-the-clock mon-
itoring, targeted action in
pollution hotspots and in-
tensive ward-level supervi-
sion.

The announcement fol-
lowed two high-level meet-
ings, including a review
chaired by Union Environ-
ment Minister Bhupender
Yadav on the Delhi-NCR
action plan for September
2026 to March 2027. Del-
hi Environment Minister
Manjinder Singh Sirsa said
air pollution was a region-
al challenge requiring co-
ordinated action by Delhi
and neighbouring states.

For Delhi, 78 dedicated

Delhi logs 34.9
deg C, AQI
'satisfactory’; rain
likely on Fri, Sat

New Delhi: The national

capital on Thursday record-
ed a maximum tempera-
ture of 34.9 degrees Cel-
sius, 0.8 notches above the
season average.

The minimum tempera-
ture was 27 degrees Celsius.

The India Meteorological
Department (IMD) has pre-
dicted a generally cloudy
sky with moderate rain on
Friday and Saturday.

The air quality was
recorded in the "satisfacto-
ry" category at 4 pm, with an
Air Quality Index (AQI)
reading of 74, Central Pol-
lution Control Board (CPCB)
data showed.

Accordingto the CPCB, an
AQI between zero and 50 is
considered 'good', 51 to 100
'satisfactory’, 101 to 200
'moderate’, 201 to 300
"poor’, 301 to 400 'very poor’,
and 401 to 500 'severe'.

sub-divisional teams will
be deployed across 39 sub-
divisions. Led by
AEE/JEE-level officers of
the Delhi Pollution Con-
trol Committee, the teams
will conduct inspections,
including at night, to check

biomass burning, con-
struction dust, industrial
pollution, use of unap-
proved fuels and illegal
dumping. Another 256
ward-level monitoring
teams will operate 24/7
across the capital, including

250 teams for MCD wards,
four for NDMC areas and
two for the Delhi Canton-
ment Board. They will
monitor local pollution
sources and facilitate action
on complaints received
through the Green Delhi

Delhi Govt launches major green
transport initiatives, adds 50 electric buses

Abhishek Byahut
TOP STORY NEWS
New Delhi: Delhi Chief
Minister Rekha Gupta on
Thursday launched a series
of initiatives aimed at mak-
ing public transport cleaner,
safer and more technology-
driven, including a new Au-
tomated Testing Station
(ATS), 50 electric buses, an
interstate e-bus service and
public EV charging facili-

ties.

Gupta inaugurated Del-
hi’s second ATS at the DTC's
Tehkhand Depot. The four-
lane facility will have an an-
nual capacity to test 72,000
vehicles and will use auto-
mated systems to assess
braking, suspension, head-
light alignment, emissions
and other fitness parame-
ters.

The Chief Minister also
flagged off 50 new 12-metre
zero-emission electric buses,
taking Delhi’s fleet to around
6,840 buses, including
5,088 electric and 1,752
CNG buses. With this addi-
tion, Delhi now has the
country’s largest electric bus
fleet. The government aims
to expand the total fleet to
around 14,000 buses by
2028-29.

Central govt offices in
Delhi to remain closed on
Sep 11 for BRICS summit

New Delhi: All central
government offices in the
national capital will remain
closed on September 11, in
view of the BRICS sum-
mit, an official order is-
sued on Thursday said.

BRICS Business Forum
and 18th BRICS Leaders'
Summit are scheduled to
be held from September
11th to 13th at Bharat Man-
dalay here. The summit
will be attended by leaders
from about thirty BRICS
members and partner
countries, heads of inter-
national organisations and
business representatives
from BRICS nations in-
cluding India, said the or-
der issued by the Personnel
Ministry.

"Recognising the mag-

Delhi, Assam

TOP STORY NEWS
New Delhi: Delhi Legisla-
tive Assembly Speaker Vi
jender Gupta on Thursday
‘met Assam Assembly Speak-
er Ranjeet Kumar Dass dur-
ing thelatter’s visit to the Del-
hi Assembly. The two dis-
cussed legislative moderni-
sation, sustainability, par-
liamentary heritage and pos-
sibilities for greater institu-
tional cooperation.

The Speakers also inter-
acted with Gen Z students of
Keshav Mahavidyalaya un-
der the Delhi Assembly’s

—_—
Gupta inaugurated
Delhi’s second ATS at
the DTC’s Tehkhand
Depot. The four-lane
facility will have an
annual capacity to test
72,000 vehicles and
will use automated
systems to assess
braking, i

Dharuhera. The 86-km jour-
ney will cost Rs 153, with
services operating from
‘morning to evening.

Gupta also inaugurated
public EV charging stations
at DTC’s Hasanpur and
Ghazipur depots. Each sta-
tion has four 240-kW charg-
ers capable of serving com-
mercial electric vehicles and
cars The Chief Minister said

headlight alignment,
emissions and other
fitness parameters.

An interstate electric bus
service between Dhaula
Kuan and Rewari was also
launched through Guru-
gram, Manesar and

was focused
on delivering solutions
rather than merely dis-
cussing problems. She also
announced plans to mod-
ernise old bus shelters and
urged women to obtain Pink
Cards for free bus travel be-
fore the September 17 dead-
line.

and 311 apps.

The government will also
intensify enforcement in
48 identified non-con-
forming pollution hotspots.
District Magistrates will
supervise action against
unauthorised polluting in-
dustries involved in activi-
ties such as metal casting,
powder coating, plastic
waste reprocessing, spray
painting and heat treat-
ment.

Action will also target
water-polluting industrial
activities, including jeans
dyeing, anodising, electro-
plating and phosphating.

Sirsa said the govern-
ment’s approach would be
proactive and focused on
grassroots enforcement,
with departments direct-
ed to maintain strict vigi-
lance and ensure swift ac-
tion against violations
throughout winter.

NDMC extends timings of 11
Public t01lets in CP till midnight

‘TOP STORY NEWS
New Delhi: Ina significant
step towards providing bet-
ter civic amenities and en-
hanced public convenience
to citizens and visitors, the
New Delhi Municipal Coun-
cil (NDMC) has decided to
extend the operating hours
of 11 Public Toilet Utilities
(PTUS) in Connaught Place
up to midnight.

There are a total of 23
public toilets in Connaught
Place, out of which 11 PTUs
will, in the first instance,
remain available to the pub-
lic until midnight. The ex-
tended timings will come
into effect from September
4,2026.

Chairman, NDMC, Shri
Manoj Kumar Dwivedi said
that Connaught Place re-
mains active and frequent-
ed by citizens, visitors and
tourists till late hours.
“Keeping in view the re-
quirements of people who
visit and stay in Connaught

Place during the evening
and late-night hours, NDMC
has decided to extend the
timings of 11 public toilets
up to midnight from Sep-
tember 4 onwards. More
public toilets will be brought
under extended operating
hours in due course,” he

said.
Out of total 23 Con-
naught Place, only 11 iden-

tified public toilet facilities
will be available till mid-
night these are located at:
S.B.S. Marg, Outer Circle,
Connaught Place, Near
E.S.S., Outer Circle, Con-
naught Place, Middle Circle,
A Block, near RR-2, Middle
Circle, K Block, between
RR-4 & RR-5, Connaught

Place, Middle Circle, E
Block, between RR-7, Cen-
tral Park, opposite D Block,
Inner Circle, Connaught
Place, Central Park, opposite
F Block, Inner Circle, Con-
naught Place, Near Super
Bazaar Parking, Outer Cir-
cle, Connaught Place, ECE
House, Outer Circle, Con-
naught Place, Middle Circle,
F Block, near RR-1,
Panchkuian Road Chelms-
ford Road, Outer Circle,
Connaught Place.

The NDMC has stated
that the initiative to extend
toilet timings in Connaught
Place is aimed at ensuring
that visitors and the gener-
al public have access to es-
sential civic facilities during
late evening and night
hours. The Council will also
examine extending the fa-
cility to additional public
toilets in a phased manner
based on feedback, public
requirements and opera-
tional feasibility.

MCD announces chairpersons, vice-
chairpersons of statutory, ad hoc committees

Abhishek Byahut
TOP STORY NEWS
New Delhi: The Munic-
ipal Corporation of Delhi
(MCD) on Thursday has
announced the chairper-
sons and vice-chairper-
sons of its statutory and
ad hoc committees for
2026-27, with councillors
from the BJP taking
charge of several key pan-

els.

The Education Com-
mittee will be headed by
BJP councillor Yogesh
Verma (Ward 64), while
Amit Kharkhari (Ward
127) has been named
Deputy Chairman.

Among the ad hoc com-
mittees, Neelam (Ward
214) has been appointed
chairperson of the Remu-
nerative Project Commit-
tee, with Ajay Ravi Hans
(Ward 61) as vice-chair-
person.

Ritesh Suji (Ward 224)
will head the Licensing
and Tehbazari Commit-
tee, while Shikha Bhard-
waj (Ward 58) will serve
as  vice-chairperson.
Suman Kumar Gupta
(Ward 74) and Bobi

(Ward 43) have been
named chairperson and
vice-chairperson, respec-
tively, of the Community
Services Committee.

Vikas (Ward 73) will
chair the Welfare of
Scheduled Castes Candi-
dates Quota Committee,
with Mamta (Ward 177) as
vice-chairperson.

The Mahila Kalyan &
Bal Vikas Committee will
be headed by Rekha Rani

Malhotra says bail does not mean
acquittal in Satyendar Jain case

—
BRICS Business Fo- BbRhek Bydhut
rumand 18th BRICS | 75 ot Delhi 5P
Leaders' Summit are president Harsh Malhotra
scheduled to be held | on Thursday said the grant
i 11¢h | ofbail toformer Delhimin-
o ister Jain did not
to 13th at Bharat amount to his acquittal, as-
Mandalay here. serting that the case would

nitude of this event, the
substantial  logistical
arrangements involved and
to minimise inconvenience
to the general public, it has
been decided to keep the
central government offices
located in Delhi/New Del-
hi closed on Friday, the
11th of September 2026
(12th and 13th of Septem-
ber 2026 being Saturday
and Sunday respectively),”
itsaid.

now proceed to trial.
Reacting to Jain being
granted bail in the alleged
STP scam case, Malhotra
said granting bail was part
of the judicial process and
should not be portrayed as
a declaralion of innocence.
‘Getting bail is not a mat-
ter of ‘Satyamev Jayate’,”
Malhotra said, adding that
Jain would face trial and the
investigating agency would
seek his conviction.
Malhotra said an accused

A M

being sent to jail or granted
bail was determined
through the judicial process
and that the same applied to
Jain.

2 = i

He alleged that the in-
vestigating agency had com-
pleted its investigation be-
fore arresting Jain and pro-
ducing him before the court.
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shall be enterained. Tenders can be accessed under the link website|
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(Ward 230), with Neela
Kumari (Ward 38) as vice-
chairperson. Neeta Bisht
(Ward 247) and Manju
Devi (Ward 180) will lead
the Anti-Malaria Meas-
ures Committee as chair-
person and vice-chairper-

99) will be the vice-chair-
person.

Standing Committee
chairperson Satya Shar-
ma will serve as ex-officio
chairperson of both the
High Powered Property
Taxes Committee and the
Municipal Accounts Com-
mittee. Renu Chaudhary
(Ward 197) and Anuradha
Sharma (Ward 122) will
be their respective vice-
chairpersons.

Open Tender Notice No.: 57-SDSTE-
ASN-2026-27, dated: 02.09.2026.

Engineer, Eastemn Railway, Asansol
Division, Station Road, Asansol, Pin-
713301 invites e-Tender for the
following work. Name of]
Work/ Location: “Asansol Division -
Provision of diagnostic terminal with
analyzing software for Data Logger &
MSDAC at stations/cabin.” Tender
Value: Rs. 1,71,02,563/-, Earnest,
Money: Rs. 3,42,100/-. Completion
period of the work: 18 months from
the date of issue of LOA. Date and
time of Closing of the tender:
26.00.2026 ot 14,00 brs. Wabsite

hitp://

son.

Ritu Goel (Ward 52) has
been appointed chairper-
son of the Grievances Re-
dressal Committee, while

ASN-24412026-27)

Lo hiiniobssbbeid ey
e erindianralways.govinfwwwireps

Rajesh Kumar Ladi (Ward |

WEST CENTRAL RAILWAY

Material Management Department
(e’ Tender Notice for the supply of Stores, No.EPS/29/2026)
PCMM/WCR on behalf of the President of India invites the following

the court had sent Jain to
jail on August 18/19 and
granted him bail on Thurs-

No.
1 [81256128

SWITCH EXPANSION JOI
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The BJP leader also crit- | || SOLE PLATE(CGRSP) FOR60KG.
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icised the .ﬁam Aadrm Par- \WITH HIGHER TOE

ty for treating the bail order | [5 znzsmzsA Setof Damper for WAG-9 locomotives

as a political victory. 6 (38262606 |COMPLETE ASSEMBLY OF SWING'
Malhotra maintained that DOOR (LH& RH) Set

the legal pr

against Jain and other ac-
cused would continue and
asserted that the investi-
gating agency had a strong
case.

He said the bail order
should not be interpreted as
a finding that the allega-
tions against Jain had been
disproved, stressing that
the merits of the case would
ultimately be examined dur-
ing the trial.

Speakers discuss legislative modernisation, engage with students

Gupta said young citizens

Youth Outreach P

must -

)

icinstitutions and participate
in publiclife with

—_—
The students were
taken on a guided
tour of the Assembly
and shown the docu-
mentary “Vithal Bhai
Ki Gaurav Gatha”,
highlighting the par-
liamentary legacy of
Vithalbhai Patel.
and responsibility. Dass de-
scribed the students’ visit as

an opportunity to under-
stand the functioning of a
i and

them to remain informed
and engaged with demo-
cratic institutions.

The students were taken
on a guided tour of the As-
sembly and shown the doc-
umentary “Vithal Bhai Ki
Gaurav Gatha”, highlighting
the parliamentary legacy of

enabled platform providing
legislative information to
members.

The two leaders also dis-
cussed preservation of leg-
islative heritage, including
the proposed e-Sangraha-
laya, museum and immer-
sive light-and-sound experi-
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. | Name of Corporate Person

Zorya Mashproek! India Private Limited

.| Date of incorporation of
Corporate Person

12" Augusl, 2022

- | Authority under which Corporate

Registrar of Comparies, Delni |

- | Corporate Identity Number

of Corporate Person
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.| Address of the registered office
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- [ Name, address, email address,
telephone number and the.

Vi Nayana Py Savaa
Address: 1/101-A, Vishal Sushil CHS,

registration number of the Nariman Road, Vile Parle East,
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1P Registration No:
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AFA Expires on 3111212027
Last date for submission of claims |02 Oclober, 2026

Vithalbhai Patel. ence. Gupta presented the
Gupta briefed Dassonthe  coffee table book “Ek Shatab- | | voluntary liquidation on 02* September, 2026.

Delhi Assembly’s technology ch Yatra” and apprised Dass || e stakeholders of Zorya Mashproekt Inda

e ilty initiatives, of th Journal “Vid-

including its transition to han Chetna”.

paperless proceedings, ef-  They agreed on exploring

forts towards becoming ful-
ly solar-powered and “Vid-
han Sathi”, an in-house Al-

greater cooperation in leg-
islative research, practices
and knowledge sharing.

‘submit a proof of their claims, on o before 02" October, 2026, o the liquidator at the

Private Limited are hereby called upon to

Alloth

Date : 03" September, 2026
Place: Mumbai

Name and Sgnature of the Liuidetr

Nayana Pmlql Savala
lidator




